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 12.12  hrs.

 MESSAGE  FROM  RAJYA  SABHA

 SECRETARY:  Sir,  I  have  to  report
 the  following  message  received  from
 the  Secretary-General  of  Rajya
 Sabha;  -

 ।  हत

 “In  accordance  with  the  provi-
 sions  of  rule  127  of  the  Rules  of

 Procedure  and  Conduct  of  Business
 in  the  Rajya  Sabha,  I  am  directed
 to  inform  the  Lok  Sabha  that  the

 Rajya  Sabha,  at  its  sitting  held  on
 the  17th  December,  1980  agreed
 without  any  amendment  to  the  Code
 of  Criminal  Procedure  (Amend.
 ment)  Bill,  1980  which  was  passed
 by  the  Lok  Sabha  at  its  sitting  held
 en  the  9th  December,  1980.”

 12.13  hrs.  ध

 PUBLIC  ACCOUNTS  COMMITTEE

 ELEVEN1H  REPORT

 SHR]  CHANDRAJIT  YADAV
 (Azamgarh):  I  beg  to  present  the
 Eleventh  Report  (Hindi  and  English
 versions)  of  the  Public  Accounts  Com-
 mittee  on  Action  Taken  by  Govern-
 ment  on  fecOmmmendations  contained
 in  Hundred  and  forty-eighth  Report
 (Sixth  Lok  Sabha)  on  Arrears  of  rent
 of  telephone  circuits  etc.  and  purchase
 of  lead  sleeves.

 12.13  hrs.  :

 ESTIMATES  COMMITTEE  -

 THIRD  REPoRT

 SHRI  S.  B.  P.  PATTABHAI  RAMA
 RAO  (Rajahmundry):  I  beg  to  pre-
 sent  the  Third  Report  (Hindi  and
 English  versions)  of  the  Estimates
 Committee  on  Action  Taken  by  Gov-
 ernment  on  the  recommendations  con-
 taineq  in  the  Thirty-thirg  Report  of
 the  Estimates  Committee  (Sixth  Lok
 Sabha)  on  the  Ministry  of  Finance
 (Department  of  Revenue)  Customs.

 **Not  recorded.
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 12.14  hrs.

 COMMITTEE  ON  PUBLIC  UNDER-
 TAKINGS

 S1xTH  REPORT

 SHRIMATI  GEETA  MUKHERJEE

 (Panskura):  I  beg  to  present  the
 Sixth  Report  (Hindi  and  Engtish  ver-

 sions)  of  the  Committee  on  Public

 Undertakings  on  Action  Takea  by
 Government  on  the  recommendations
 contained  in  the  Thirty-fourth  Report
 of  the  Committee  on  Public  Under-

 takings  (Sixth  Lok  Sabha)  on  Pur-
 chase  of  Tobacco  by  State  Trading
 Corporation  of  India  Limited.

 12.14  hers.

 COMMITTEE  ON  PETITIONS

 First  REPortT  ५

 SHRI  R.  L.  BHATIA  (Amritsar):
 I  beg  to  present  the  First  Report
 (Hindi  and  English  versions)  of  the

 Committee  on  Petitions.

 -

 et
 राम  स्वरूप राम.  (  गया) :

 wera  महोदय,  मुझे  एक  बात  कहनी है  ।

 wert  महोदय  :  किस  प्वाइंट पर  ।

 थ्री  राम  स्वरूप  राम  :  मेरा  प्वाइंट

 यह  है  कि  बिहार  में  भाषा  के  नाम  पर  जो

 आन्दोवन  चल  रहा है ।...

 MR.  SPEAKER:  Not  allowed.

 श्रीराम  स्वरूप  राम  :  -

 MR.  SPEAKER:  Now  Matters  under
 Rule  377.


